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Scheme, grant-in-aid to the extent of 90% of the
approved expenditure, is sanctioned to the voluntary
organisations for setting up/maintenance of deaddiction
cum rehabilitation centres, counselling and awareness
centres, preventive education programmes, workplace
prevention programme and organising deaddiction camps.
The details of drug deaddication centres being as-
sisted under the scheme, statewise, are given in the
enclosed statement.

Besides, assisting voluntary organisations, the
Ministry has been implementing intensive awareness
programme through the print and the electronic media
including films, posters, hoardings, kiosks etc.

Statement

State/UT-wise number of de-addiction cum rehabilitation
centres under the scheme for prohibition and
drug abuse prevention during 1997-98

Agrahayana 10, 1920 (Saka)

S. No. State/UT No. of deaddiction
cum rehabilitation centres
1 2 3
STATE
1. Andhra Pradesh 5
2.  Assam 1
3. Bihar 9
4. Goa 1
5.  Gujarat 5
6. Haryana 12
7. Jammu & Kashmir 2
8.  Karnataka 5
9. Kerala 14
10. Madhya Pradesh 5
11.  Maharashtra 8
12. Manipur 1
13. Mizoram 5
14. Meghalaya 2
15. Nagaland 3
16. Orissa 7
17. Punjab 6
6

18. Rajasthan

1 2 3
19. Tamil Nadu 8
20. Sikkim -
21. Tripura -
22. Uttar Pradesh 12
23. West Bengal 8

UNION TERRITORY

1. Chandigarh 1
2. Delhi 9
3. Pondicherry 1

Total 146

Purchase of Bi-lingual Computer

353. SHRI RAM TAHAL CHAUDHARY : Wiil the
Minister of HOME AFFAIRS be pleased to state:

(a) whether it is compulsory to purchase a bi-
lingual computer in Government offices; and

(b) if so, the reasons for doing all work In
English despite the availability of bi-lingual computer?

THE MINISTER OF HOME AFFAIRS (SHRI L.K.
ADVANI) : (a) Computers, being purchased by the
Government offices should invariably have bilingual
faclilities.

(b)  Billingual software, specially word proces-
sors are available in adequate number and progres-
sive use of computer in official work is increasing.

Fake Passport
354. SHRI JANARDAN PRASAD MISRA :
SHRI MANIBHAI RAMJIBHA| CHAUDHARI:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether some cases of issuing take pass-
ports have come to notice of the Government;

(b) if so, the number of persons arrested in
this racket;

(c) the action taken by the Government against
them; and

(d) It not, the measures proposed to be taken
by the Government to check such activities?
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THE MINISTER OF HOME AFFAIRS (SHRI L.K.
ADVANI) : (a) to (d) The Ministry of External Affairs
has reported that cases of issuing fake passports
have not come to its notice. However, 1903 cases of
forgery in passports were detected by the Indian Im-
migration Officers during the year 1997. The persons
involved in these cases were handed over to the local
police for action. 'Police' being a State subject as per
the Constitution of India, registration, investigation,
and detection of crime as well as the prevention
of crime are primarily the responsibility of the State
Governments.

[English]
Atrocities against Scheduled Castes

355. DR. SUBRAMANIAN SWAMY : Will the Minister
of HOME AFFAIRS be pleased to state:

(a) whether the CBI has completed Its investi-
gatlons as directed by the Madras High Court into the
Kodiyankulam police atrocities against scheduled castes;

(b) it so, the details thereof; and
(c) the action taken against the culprits ?

THE MINISTER OF HOME AFFAIRS (SHRI L.K.
ADVANI) : (a) The investigation by the CBI is not yet
over.

(b) and (c) Do not arise.
Free Sale Quota of Sugar

356. SHRI P. SANKARAN : Will the Minister of
FOOD AND CONSUMER AFFAIRS be pleased to state:

(a) whether the Government have increased
the free sale quota of sugar and also increased the
Import Duty on sugar;

(b) if so, the details thereot and the reasons
therefor;

(c) whether the cost of sugar in the open
market is likely to increase especially during the com-
ing festival seasons; and

(d) if so, the measures taken to minimise the
escalating cost of sugar in the open market?

THE MINISTER OF STATE IN THE MINISTRY OF
FOOD AND CONSUMER AFFAIRS (SHRI SATYAPAL
SINGH YADAV) : (a) and (b) The mouth-wise freesale quota
of sugar released from April to December during the finan-
cial years 1997-98 and 1998-99 is given below:-

December 1, 1998
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(in lakh tonnes)

Month 1997-98 1998-99
April 7.10 7.50
May 8.00 7.75
June 8.00 7.75
July 7.50 7.79
August 7.50 7.50
September 7.50 9.00
October 9.20 8.42
November 8.20 7.50
December 7.32 7.50
Total 70.32 70.71

The above figures reveal that there has been
increase in freesale quota during the year 1998-99 as
compared to the previous year. The increase in quota
has been necessitated due to Increase in requirement
on account of rise in population/demand.

The Central Government w.e.f. 28th April, 1998
have imposed a basic custom duty of 5% and countervailing
duty of Rs. 850/- per M.T. on imported sugar.

(c) and (d) The retail prices of S-30 grade of
sugar in the 4 principal markets, namely, Delhi, Mumbai,
Calcutta and Chennai were in the range of Rs. 15-17
per kg. in the current year 1998-99 (upto November,
1998) as well as in the last year, 1997-98. Thus, the
prices have remained steady.

Government Hospitals and Dispensaries
for Middle Class

357. PROF. JOGENDRA KAWADE : Will the Minister
of HEALTH AND FAMILY WELFARE be pleased to
state:

(a) whether the Government propose to set up
Government hospitals and dispensaries to provide heaith
services in a planned manner to the poor and middle class
people in Delhi, Mumbai and other metropolitan cities keep-
Ing in view of the rising population in these cities;

(b) if so, the details thereof;
(c) it not, the reasons therefor; and

(d) the steps taken by the Government to deal
with the daring situation of health services to the poor



